INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF A BENCH FOR 20-APRIL-2026 (MONDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 1

srl | Appeal Number Aii':: Assessee Name Remarks
ITA
1 2173/BANG/2025 2016-17 | [A] GRAMA VIDYODAYA SANGHA (REGD)
ITA
2 2385/BANG/2025 2021-22 |[A] KRISHNASAMY SENDILKUMAR
ITA
3 2395/BANG/2025 2395 [A] KLENE PAKS LIMITED
ITA
4 2518/BANG/2025 2018 [D] AGNUS HOLDINGS PRIVATE LIMITED (EF)
ITA
5 2787/BANG/2025 2022-23 | [A] CHANDRAKANT SHAMAPPA KONTHA
ITA
6 | 164/BANG/2026 2016-17 |[D] GODAVARI VENKATESHWARA PRASAD (EF)
7 | CO 7/BANG/2026 | 2016-17 |[A] GODAVARI VENKATESHWARA PRASAD
ITA
8 317/BANG/2026 2023-24 |[A] ANGIRA DIAMONDS AND JEWELLERY PRIVATE LI MITED
ITA
9 318/BANG/2026 2017-18 |[A] JAGDISH HEMANT KUMAR CHOUDHARY
10 ITA 2021-22 [D] HEWLETT PACKARD ENTERPRISE GLOBAL SOFT PRIVATE
319/BANG/2026 LIMITED
ITA
11 321/BANG/2026 2015-16 | [A] ANAND SHANMUGAM
ITA g [A] INTUIT INDIA PRODUCT DEVELOPEMENT CENTRE PRIVATE
12| 357/8anG/2026 | 20202921 {mrTED
ITA
13 328/BANG/2026 2017-2018 | [A] GOVINDASWAMY SUMANGALA
ITA
14 330/BANG/2026 2021-2022 | [A] LKQ INDIA PRIVATE LIMITED
15 ITA 2017-18 [D] HEWLETT PACKARD ENTERPRISE GLOBAL SOFT PRIVATE
344/BANG/2026 LIMITED
16 ITA 2018-19 [D] HEWLETT PACKARD ENTERPRISE GLOBAL SOFT PRIVATE
345/BANG/2026 LIMITED
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE
CAUSE LIST OF A BENCH FOR 21-APRIL-2026 (TUESDAY) -
BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER
IN COURT ROOM 1
Srl | Appeal Number A$:':: ) Assessee Name Remarks
1| 1600 /BHI‘?G 12024 | 201314 | [A] CHANDRA SHEKAR
2 | y601 /Bme 12024 | 201415 |[A] CHANDRA SHEKAR
3 | 60 /BEQG 2024 | 201516 | [A] CHANDRA SHEKAR
4 | 1603 /BESG 12024 | 2016-17 | [A] CHANDRA SHEKAR
5 | 1604 /BEI@G 2024 | 201718 | [A] CHANDRA SHEKAR
6 | 1605 /Bme 2024 | 201920 | [A] CHANDRA SHEKHAR
2 /Bms 12025 | 201718 | [A] BHOOLAKSHI ESTATES PRIVATE LIMITED
8 |10 IBENAG 2025 | 2017-18 | [A] KANNA INVESTMENTS LIMITED
S TTA oo |TA] KOLLUR SHREE MOGKAMBIKA VYAVASAYA SEVA SAHAKARI
2808/BANG/2025 SANGHA LIMITED
0 TTA 19 | [A1 KOLLUR SHREE MOOKAMBIKA VYAVASAYA SEVA SAHAKARI
2899/BANG/2025 SANGHA LIMITED
" T7A 22021 | [A] KOLLUR SHREE MOOKAMBIKA VYAVASAYA SEVA SAHAKARI
2900/BANG/2025 SANGHA LIMITED
12 333 gﬁs 12026 | 201112 |[A) HERGA VYAVASAYA SAHAKARL
13| 53 /BAreré a6 | 201819 | 1A] CHANDRAPPA SRINIVASULU
14 336 o 12026 | 201617 | 4] ING VYSYA BANK EMPLOYEES CO _OPERATIVE SOCIETY LTD
15| 4y lBArll\-I?S 12026 | 201718 | [A) JANARDHAN HARISH
16| 134 ,BATL‘Z 12026 2020-21 | [A] GANGANALLY MALLAPPA BASAVARAIU
17 3418 e 2026 | 202223 | [A] CREDITACCESS GRAMEEN LIMITED
18 | 34078 g\fé 2026 | 201314 | A1 HERGA VYAVASAYA SAHAKARI
19| 305 /BATL’:; 076 | 201213 | 1A] HERGA VYAVASAYA SAHAKARI
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF A BENCH FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number A,?:':: Assessee Name Remarks
ITA
1 1917/BANG/2025 2018-19 |[A] KAMLESH PUKHRAJ TALERA
ITA
2 2489/BANG/2025 2016-17 |[A] LLOYD NAZARETH
3 ITA 2012-13 [AJAK KUPPARAIU AND BROTHERS CHARITABLE FOUNDATION
329/BANG/2026 TRUST
4 ITA 2012-13 [A]JAK KUPPARAIU AND BROTHERS CHARITABLE FOUNDATION
343/BANG/2026 TRUST
ITA
5 349/BANG/2026 2019-20 | [A] EVRY INDIA PRIVATE LIMITED
ITA
6 350/BANG/2026 NA [A] HC KAMALAMMA NALLURU GOWDA CHARITABLE TRUST
ITA
7 351/BANG/2026 NA [A] HC KAMALAMMA NALLURU GOWDA CHARITABLE TRUST
8 ITA 2015-16 [A] A S KUPPRAJU AND BROTHERS CHARITABLE FOUNDATION
364/BANG/2026 TRUST
9 ITA 2016-17 [A]AS KUPPARAJU AND BROTHERS CHARITABLE FOUNDATION
365/BANG/2026 [TRUST
10 ITA 2014-15 [A] A S KUPPARAJU AND BROTHERS CHARITABLE FOUNDATION
437/BANG/2026 TRUST
11 ITA 2017-18 [A] A S KUPPARAIU AND BROTHERS CHARITABLE FOUNDATION
438/BANG/2026 TRUST
12 ITA 2018-19 [A] A'S KUPPARAIU AND BROTHERS CHARITABLE FOUNDATION
439/BANG/2026 TRUST
ITA
13 204/BANG/2026 2020-21 |[A] ASLAM PARVEEZ (EF)
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF C BENCH FOR 20-APRIL-2026 (MONDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER

AND

HON'BLE KESHAV DUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

Srl | Appeal Number A::':rt' Assessee Name Remarks
1 | ITA 167/BANG/2015 | 201011 |[D] BROCADE COMMUNICATIONS SYSTEMS PVT, [TD, (RECALLED
APPEAL)
) IT(TP)A 2018-19 | [A] M/S. UNISYS INDIA PRIVATE LIMITED (DIN)
929/BANG/2022 :
3 |ITA 1888/BANG/2024| AY 2020-21 | [A] UNISYS INDIA PRIVATE LIMITED
IT(TP)A ]
4 | 2200/BANG/2024 | 2021-22 |[A] PATHPARTNER TECHNOLOGY PRIVATE LIMTIED (ROCA)
5 | CO17/BANG/2025 | 2011-12 |[A] MPHASIS LIMITED
6 | CO 18/BANG/2025 | 2012-13 |[A] MPHASIS LIMITED
T(TPA ]
7 | sse/mAnG/2026 | 202223 | [A] LAERDAL BANGALORE LLP
TTPA
¥ | ssitamroi 2022 |[D] TOTAL ENVIRONMENT BUILDING SYSTEMS PVT LTD
g TT(TP)A 2014-15 | [A] NTT DATA INFORMATION PROCESSING SERVICES PRIVATE LIMITED
530/BANG/2026 (SUCCESSOR IN INTEREST OF NTT DATA GDS)
IT(TP)A -
10| cae/mANG/2026 | 292223 |[A]M/S. NYX MEDICAL SOLUTIONS PVT LTD
11 IT(TP)A 2022-23 | [A] RIVER BUSINESS SOLUTIONS PRIVATE LIMITED
550/BANG/2026
IT(TP)A -
12| 70ANG/2026 | 20222023 | [A] BOSTIK INDIA PRIVATE LIMITED
13 IT(TP)A AY 2022-23 [A] BRANDMUSCLE INDIA PRIVATE LIMITED
592/BANG/2026
IT(TP)A
4| so3BANG/2026 | 2022-23 |[A] M/S ATMECS TECHNOLOGIES PRIVATE LIMITED
IT(TP)A :
15| 603/BANG/2026 | 2022-23 |[A] ROYAL CYBER PRIVATE LIMITED
16 H(TRA 2022-23 | [A] LIVSPACE INDIA PRIVATE LIMITED
614/BANG/2026
IT(TP)A ]
17 | 615/manG/2006 | 202223 |[A] RADISYS INDIA LIMITED
IT(TP)A
18 | g16/BANG/2026 | 2022-2023 | [A] SENSATA TECHNOLOGIES INDIA PRIVATE LIMITED
T(TP)A ]
19| 617/8ANG/2026 | 2022-23 |[A]TPIADVISORY SERVICES INDIA PRIVATE LIMITED
T(TP)A
20| i/manGo0zs | 202223 | [A] HOTEL HUB LLP
o IT(TP)A 2022-23 | [A] SYMBOL TECHNOLOGIES INDIA PRIVATE LIMITED (REFLEXIS
626/BANG/2026 SYSTEMS INDIA PRIVATE LIMITED MERGED WITH IT)
IT(TP)A -
2 | rmaNGr2026 | 2022-23 | [A] VALENCY AGRO PRIVATE LIMITED
23 IHTEA 2022-2023 | [A] EMPLOYTECH CENTER INDIA PRIVATE LIMITED
628/BANG/2026
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE
CAUSE LIST OF C BENCH FOR 21-APRIL-2026 (TUESDAY)
BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE KESHAV DUBEY, JUDICIAL MEMBER
IN COURT ROOM 2
Srl | Appeal Number A‘s’::t. Assessee Name Remarks
ITA
1 2484/BANG/2024 2021-22 |[A] WEWORK INDIA MANAGEMENT LIMITED (RECALLED)
ITA
2 230/BANG/2026 2022-23 |[A] MMSH CLINICAL RESEARCH PRIVATE LIMITED
IT(TP)A 9
3 | 629 /BANG/2026 2022-23 |[A] INTEGRATED SYSTEMS TECHNOLOGIES PRIVATE LIMITED
4 IT(TP)A 2022-2023 | [A] NILE GLOBAL INDIA PRIVATE LIMITED
630/BANG/2026
IT(TP)A »
5| 631 /BANG/2026 2022-23 |[A] AMD INDIA PRIVATE LIMITED
6 IT(TP)A 2022-23 |[A] IDRIVE SOFTWARE (INDIA) PRIVATE LTD
657/BANG/2026
IT(TP)A B
7 658/BANG/2026 2022-23 |[A] CONVIVA APAC PRIVATE LIMITED
IT(TP)A )
8 | g7 /BANG/2026 2022-23 |[A] AIRBUS INDIA PRIVATE LIMITED
IT(TP)A R
9 688/BANG/2026 2022-23 |[A] INFOSYS BPM LIMITED
IT(TP)A ’
10 639/BANG/2026 2022-23 |[A] NPR AUTO PARTS MANUFACTURING INDIA PRIVATE LIMITED
IT(TP)A '
11 690/BANG/2026 2015-16 |[A] SYNAMEDIA INDIA PRIVATE LIMITED
IT(TP)A "
12 709/BANG/2026 2022-23 |[A] ELANCO INNOVATION AND ALLIANCE CENTRE INDIA LLP
13| o TPA | 5692.2023 | [A] VTS TF AIR SYSTEMS PRIVATE LIMITED
710/BANG/2026
IT(TP)A }
141 544 /BANG/2026 2022-23 | [A] TUV RHEINLAND (INDIA) PRIVATE LIMITED
IT(TP)A i
151 545 /BANG/2026 2022-23 |[A] Y MEDIA LABS PRIVATE LIMITED
16 IT(TPA 2022-23 |[A] PUMA SPORTS INDIA PRIVATE LIMITED
713/BANG/2026
IT(TP)A .
17 717/BANG/2026 2022-23 | [A] M/S NIPPON EXPRESS (INDIA) PRIVATE LIMITED
18 IT(TP)A 2022-2023 [A] PLANSEE INDIA HIGH PERFORMANCE MATERIALS PRIVATE
718/BANG/2026 LIMITED
IT(TP)A ;
19 719/BANG/2026 2022-23 |[A] PROD SOFTWARE INDIA PRIVATE LIMITED
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF SMC BENCH FOR 20-APRIL-2026 (MONDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER

AND HON'BLE KESHAV DUBEY, JUDICIAL MEMBER

IN COURT ROOM 2

Srl | Appeal Number A:::'rt Assessee Name Remarks
ITA
1 2514/BANG/2025 2020-21 | [A] SANJAY KUMAR GARG (EF)
Assistant Registran
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF
PART HEARD MATTERS,

FOR 20-APRIL-2026 {(MONDAY)

BEFORE SHRI WASEEM AHMED, ACCOUNTANT MEMBER
AND SHRI KESHAV DUBEY, JUDICIAL MEMBER

CLARIFICATION MATTERS — COURT ROOM 2

Assmtl
Year Assessee Bench |Remarks

S Appeal Number

1 |IT(TP)A|2537|BANG|2024| 2021-22 | [A] MANYATA I_PIF;,‘CI’.'}"E%TERS PRIVATE |

FOR 21-APRIL-2026 (TUESDAY)

BEFORE SHRI PRASHANT MAHARISHI, VICE PRESIDENT
AND SHRI SOUNDARARAJAN K., JUDICIAL MEMBER

PART HEARD MATTERS — COURT ROOM 1

Srl| Appeal Number As:n:rt. Assessee Bench [Remarks
5= | [A] SMT. BANASWADI CHINNAPPA ANITHA (Early

1 |ITA[2080|BANG|2025(2022-23 ((EARLY HEARING)) B Hearing)
: [A] SMT. NARAYAN VEDAVATHI ((EARLY (Early

2 (ITA[2084|BANG|2025}2016-17 HEARING)) B Hearing)
i [A] SMT. NARAYAN VEDAVATHI ((EARLY (Early

3 |ITA|2085(BANG|2025(2019-20 HEARING)) B Hearing)

[A] LATE SRI. N VENKATESH REDDY (Earl
4 |ITA{2088|BANG|2025{2016-17| THROUGH LEGALHEIR SMT. BANASWADI B v

CHINNAPPA ANITHA ((EARLY HEARING)) Hearing)

[A] LATE SRI. N VENKATESH REDDY (Earl
5 |ITA|2089(BANG(2025(/2019-20| THROUGH LEGALHEIR SMT. BANASWADI B Y

CHINNAPPA ANITHA ((EARLY HEARING)) Hearing)
[A] LATE SRI, N VENKATASWAMY KODANDA (Early
6 |ITA|2090{BANG|2025(2016-17| REDDY THROUGH LEGALHEIR SMT. N B | oy
VEDAVATHI ((EARLY HEARING))
[A] LATE SRL N VENKATASWAMY KODANDA (Early
7 |TA[2001|BANG|2025]2019-20]  REDDY THROUGH LEGALHEIR SMT. N B |y
VEDAVATHI ((EARLY HEARING))
[A] LATE SRI. N VENKATASWAMY KODANDA (Earty
8 |TTA[2002/BANG|2025]2022-23|  REDDY THROUGH LEGALHEIR SMT. N B | homing)
VEDAVATHI ((EARLY HEARING))
] [A] SMT. VENKATASWAMY REDDY (Early
9 |TTA[2093[BANG|2025|2016-17| | sGHMAMMA ((EARLY HEARING)) B | Hearing)
] [A] SMT. VENKATASWAMY REDDY (Early
10 |ITA|2094\BANG|2025/2019-20| s cMAMMA ((EARLY HEARING)) B | Hearing)

[A] SMT. VENKATASWAMY REDDY (Early

L1 |ITA|2095[BANG|2025)2022-23| | ssHMAMMA ((EARLY HEARING)) Hearing)




PAGE - 2

FOR 21-APRIL-2026 (TUESDAY)

BEFORE SHRI PRASHANT MAHARISHI, VICE PRESIDENT
AND SHRI SOUNDARARAJAN K., JUDICIAL MEMBER

CLARIFICATION MATTERS — COURT ROOM 1

Srl| Appeal Number Az:}t. Assessee Bench |Remarks
_1q| [A] UDUPI TALUK PROTESTANT CHRISTIAN
1 |[TA|2321[BANG|2024 2018-19| ‘pen T co-0PERATIVE SOCIETY LiMiTeD | A

FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE SHRI PRASHANT MAHARISHI, VICE PRESIDENT
AND SHRI SOUNDARARAJAN K., JUDICIAL MEMBER

CLARIFICATION MATTERS — COURT ROOM 1

S| Appeal Number A‘s,::'rt' Assessee Bench [Remarks
_ [A] SANDISK INDIA DEVICE DESIGN
1 |IT(TP)A[391 |BANG|2024| 2015-16 CENTRE PRIVATE LIMITED C
FOR 23-APRIL-2026 (THURSDAY)
BEFORE SHRI PRASHANT MAHARISHI, VICE PRESIDENT
AND SHRI KESHAV DUBEY, JUDICIAL MEMBER
CLARIFICATION MATTERS ~ COURT ROOM 1
Srl| Appeal Number A::r:: * Assessee Bench|Remarks
1 [1TA|221|BANG[2025] 2021-22 [A] EMBASSY OFFICE PARKS REIT A

THE FOLLOWING PART — HEARD CASES ARE ADJOURNED

BEFORE SHRI PRASHANT MAHARISHI, VICE PRESIDENT
AND SHRI SOUNDARARAJAN K., JUDICIAL MEMBER

PART HEARD MATTERS
Assmt.
Bench |[Remarks

Sri| Appeal Number Year Assessee

1 |ITA|2031{BANG|2025| 2018 [D] KARLE HOMES PVT LTD (EF) A EF

2 |ITA|2034|BANGj2025| 2022 [D] KARLE HOMES PVT LTD (EF) A EF

fe—
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF A BENCH FOR 27-APRIL-2026 (MONDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE KESHAV DUBEY, JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number A‘s!.:::-t Assessee Name Remarks
1 2043 /Bll;rNAG 12025 2016-17 | [A] BHASAKARIBASAVA REDDY
ITA
2 2350/BANG/2025 2014-15 [[A] EPSILON VENTURES PRIVATE LIMITED
3 ITA 2018-19 [A] KARNATAKA CO-OPERATIVE SHEEP AND GOAT REARERS
2559/BANG/2025 SOCIETIES FEDERATION LIMITED
4 ITA 2020-21 [A] KARNATAKA CO-OPERATIVE SHEEP AND GOAT REARERS
2560/BANG/2025 SOCIETIES FEDERATION LIMITED
ITA
5 2722/BANG/2025 2015-16 | [A] KAVAN HEALTHCARE SERVICE LIMITED
ITA
6 2991/BANG/2025 2020-21 |[A] ABC GLASS
7 ITA 2014-15 {A] ACT DIGITAL HOME ENTERTAINMENT PRIVATE LIMITED
313/BANG/2026 (SUCCESSOR OF HCV DIGITAL ENTERTAINMENT PVT LIMITED)
[TA
8 374/BANG/2026 2010-11 |[A] ACT DIGITAL HOME ENTERTAINMENT PRIVATE LIMITED
9 ITA 2011-12 [A] ACT DIGITAL HOME ENTERTAINMENT PRIVATE LIMITED
375/BANG/2026 (SUCCESSOR OF HCV DIGITAL ENTERTAINMENT PVT LIMITED)
10 ITA 2012-13 [A] ACT DIGITAL HOME ENTERTAINMENT PRIVATE LIMITED
376/BANG/2026 (SUCCESSOR OF HCV DIGITAL ENTERTAINMENT PVT LIMITED)
11 ITA 2015-16 {A] ACT DIGITAL HOME ENTERTAINMENT PRIVATE LIMITED
377/BANG/2026 (SUCCESSOR IN THE INTEREST OF HCV DIGITAL ENTERTAINME
12 ITA 2016-17 [A] ACT DIGITAL HOME ENTERTAINMENT PRIVATE LIMITED
386/BANG/2026 (SUCCESSOR IN THE INTEREST OF HCV DIGITAL ENTERTAINME
13 ITA 2018-19 [A] ACT DIGITAL HOME ENTERTAINMENT PRIVATE LIMITED
387/BANG/2026 (SUCCESSOR IN THE INTEREST OF HCV DIGITAL ENTERTAINME
14 ITA 2019-20 [A] ACT DIGITAL HOME ENTERTAINMENT PRIVATE LIMITED
388/BANG/2026 (SUCCESSOR IN THE INTEREST OF HCV DIGITAL ENTERTAINME
15 ITA 3020-21 [A] ACT DIGITAL HOME ENTERTAINMENT PRIVATE LIMITED
389/BANG/2026 (SUCCESSOR IN THE INTEREST OF HCV DIGITAL ENTERTAINME
16 ITA 2016-17 [A] ACT DIGITAL HOME ENTERTAINMENT PRIVATE LIMITED
396/BANG/2026 (SUCCESSOR OF HCV DIGITAL ENTERTAINMENT PVT LIMITED)
il /BHI\?G 12025 | 2017-18 | [A] K. DHANNANIAYA
P
Assistant Registran
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF A BENCH FOR 28-APRIL~2026 (TUESDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT

AND HON'BLE KESHAV DUBEY, JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number |Assmt. Year Assessee Name Remarks
1 |ITA 2279/BANG/2025( 2018-19 |[A] CHANDRAPPA SANJAYA KUMAR {EF)

2 |TTA 2409/BANG/2025( 2017-18 |[A] HASHAM INVESTMENT AND TRADING COMPANY PRIVATE LIMITED

3 |ITA 2864/BANG/2025| 2016-17 | [A] EMBASSY PROPERTY DEVELOPMENTS PRIVATE LIMITED

4 |ITA 2865/BANG/2025| 2017-18 |[A] EMBASSY PROPERTY DEVELOPMENTS PRIVATE LIMITED

5 |ITA 2866/BANG/2025| 2018-19 |[A] EMBASSY PROPERTY DEVELOPMENTS PRIVATE LIMITED

6 | ITA 391/BANG/2026 2020-21 [A] M/S BHOMIKA TRADING COMPANY

7 | ITA 393/BANG/2026 2020-21 | [A] BASAVARAD S KONARADDI

8 | ITA 398/BANG/2026 2010-11 | [A] KEMFIN SERVICES PRIVATE LIMITED

9 | ITA 399/BANG/2026 | 2011-12 |[A] KEMFIN SERVICES PRIVATE LIMITED

10 | ITA 400/BANG/2026 2012-13 [A] KEMFIN SERVICES PRIVATE LIMITED

11 | ITA 401/BANG/2026 2013-14 | [A} KEMFIN SERVICES PRIVATE LIMITED

12 { ITA 402/BANG/2026 2014-15 | [A] KEMFIN SERVICES PRIVATE LIMITED

13 | ITA 403/BANG/2026 | 2015-16 |[A] KEMFIN SERVICES PRIVATE LIMTIED

14 | ITA 404/BANG/2026 2016-17 | [A] KEMFIN SERVICES PRIVATE LIMITED

15 | ITA 405/BANG/2026 | 2018-2019 | [A] BEVOOR LINGAIAH SIDDARAMU

16 | ITA 406/BANG/2026 | 2018-2019 |{A] BEVOCR LINGAIAH SIDDARAMU

17 | ITA 407/BANG/2026 2023-24 | [A] ANANTHA RANDER

18 |ITA 1248/BANG/2025| 2012-13 |[A] VEERABHADRAPPA SANGAPPA AND COMPANY

19 [ITA 1249/BANG/2025| 2013-14 |[A] VEERABHADRAPPA SANGAPPA AND COMPANY

20 |ITA 1250/BANG/2025| 2014-15 |[A] VEERACHADRAPPA SANGAPPA AND COMPANY

21 |TTA 1251/BANG/2025| 2014-15 |[A] VEERACHADRAPPA SANGAPPA AND COMPANY

22 |ITA 1252/BANG/2025( 2015-16 |[A] VEERACHADRAPPA SANGAPPA AND COMPANY

23 |ITA 1253/BANG/2025| 2016-17 [A] VEERACHADRAPPA SANGAPPA AND COMPANY

24 1ITA 1254/BANG/2025| 2017-18 |[A] VEERACHADRAPPA SANGAPPA AND COMPANY

25 |TTA 1255/BANG/2025( 2018-19 |[A] VEERACHADRAPPA SANGAPPA AND COMPANY

26 |ITA 1256/BANG/2025| 2019-20 |[A] VEERACHADRAPPA SANGAPPA AND COMPANY

27 |ITA 1257/BANG/2025) 2020-21 |[A] VEERACHADRAPPA SANGAPPA AND COMPANY

28 [ITA 1596/BANG/2025| 2018-19 [0] M/S VEERABHADRAPPA SANGAPPA & COMPANY (EF}

uw—
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF A BENCH FOR 29-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT

AND HON'BLE KESHAV DUBEY, JUDICIAL MEMBER

IN COURT ROOM 1

Srl | Appeal Number A;::rt' Assessee Name Remarks
1 ITA 2018-19 | [A] KEERTHI BHANSALT
1441/BANG/2025

2 | Jent fsme oozs | 202223 | [A] CASTLES VISTA PRIVATE LIMITED

3 | 466 /B%G 12005 | 2017-18 | [A] GAFFAR BAIG

4| 1708 /Bme 12025 | 2018-19 | [A] DNS FINANCIAL SERVICES

5 | 1700 /BHNAG 12025 | 2015-2020 | [A] DNS FINANCIAL SERVICES

6 | 175 /Bf:G 12025 | 2019-2020 | [A] AMRITA BHOOMI

. /BAITI\TG 12025 | 2017-18 | [A] GOPINATH NEELAPPA VENKATAPUR

I /Bme 12025 | 201516 | A] JAYARAMALAH SWETHA

9 | 7aq /BZ‘;‘G 12025 | 201617 | [A] JAYARAMALAH SWETHA

10 | 4747 /Bm; 12025 | 2021-22 | [A] GOPAL ANIL KUMAR (EF)

11| ru /Bme j202s | 2022-23 | [A] GOPAL ANIL KUMAR (EF)

2 [ o /BmG 12025 | 202425 | [A] AORTA FOUNDATION (EF)

R [ /BHSG 12025 | 2024-2025 | [A] AORTA FOUNDATION (EF)

14| e /BIISG o025 | 202020 | [A] KAGLIMALLT VENKATESH NAVEENKUMAR (EF)
15 | e /BE:‘G 12025 | 2017-18 | [A] AISWARYA ARUNDAS

16 | Jere /Bmc 12025 | 2018-19 | [A] AISWARYA ARUNDAS

17 | 5o /BmG 12005 | 2019-2020 | [A] AISWARYA ARUNDAS

18 | Lo /BIATI\?G 12025 | 2020-21 | [A] AISWARYA ARUNDAS

19 | g IBEQG 12025 | 201617 | [A] KUMBARAHALLI NAGARAJA RAO AT SIMHA
20 |ITA 412/BANG/2026| 2017-18 | [A] BANNIKUPPE CHANDRASHEKAR SHILPAKALA

f’mnagf
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Assistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF A BENCH FOR 30-APRIL-2026 (THURSDAY)

BEFORE HON'BLE PRASHANT MAHARISHI, VICE PRESIDENT
AND HON'BLE KESHAV DUBEY, JUDICIAL MEMBER

IN COURT ROOM 1

Sr

Appeal Number

Assmt.
Year

Assessee Name

Remarks

ITA
1773/BANG/2025

2022-23

[A] AVANZE TECHNOLOGIES INDIA PRIVATE LIMITED (EF)

ITA
2320/BANG/2025

2018-19

[A] GAFARIYA ALPA SANKHYATAR SAHAKARI PATTIN SANGH NI
KOLHAR (EF)

ITA
2358/BANG/2025

2017-18

[A] JAIN RAWATMAL BONDMALJI

ITA
2377/BANG/2025

2019-20

[D]} M/S KUSHAL STONE CRUSHERS & M SAND PLANT (EF)

ITA
2393/BANG/2025

2015-16

[A] JAYARAMAIAH SWETHA

ITA
2406/BANG/2025

2011-2012

[A] THE HAPCQOS (EF)

ITA
2407/BANG/2025

2012-2013

[A] THE HAPCOS (EF)

ITA
2408/BANG/2025

2020-2021

[A] THE HAPCOS (EF)

ITA
2412/BANGf2025

2011-12

[A] GANIGARA REKHA VENUGOPALA

10

ITA
2453/BANG/2025

2018-19

[A] AMARAPUR BASANNA GOUDA

1

ITA
2573/BANG/2025

2014-15

[A] ANISHI RAJARAM AWASTHI

12

ITA
2574/BANG/2025

2014-15

[A] ANISHI RAJARAM AWASTHI

13

ITA
2860/BANG/2025

2015-16

[A] BASALINGAPPA

14

ITA
3051/BANG/2025

2015-16

[A] GOUTHAM LALITHA DEVI

15

ITA
413/BANG/2026

2015-16

[A] BHIMARAYA SUNAGAR

16

ITA
419/BANG/2026

2022-23

[A] GOLLAHALLI SREERAMAIAH MANJUNATH

Assistant Registran

froncy
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE
o A A FELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF B BENCH FOR 27-APRIL-2026 (MONDAY)
BEFORE HON'BLE ACCOUNTANT MEMBER SRI BALAKRISHNAN S

AND FIRST AVAILABLE HON'BLE JUDICIAL MEMBER
IN COURT ROOM NO. 3

Srl Appeal Number A,?::rt Assessee Name Remarks
1 | ITA 1436/BANG/2025 | 2019-20 | [D] SHRI AMBICA SYNDICATE

2 | ITA 1437/BANG/2025 | 2020-21 | [D] SHRI AMBICA SYNTHETICS (EF)

3 | ITA 1438/BANG/2025 | 2020-21 | [D] SHRI AMBICA SYNDICATE

* | TTA2308/BANG/2025 | 2022-23 | [D] M/S SRINIVASA TRUST (£F)

5 [ ITA 2420/8ANG/2025 | 2009-10 F@&ﬁgﬁln%x DHAMMANAGI VISION

6 | ITA2421/BANG/2025 | 2010-11 F[&]Jﬁgﬁlﬁép}' gHAMMANAGI VISION

7 | 1A 2422/BANG/2025 | 2011-12 F%‘aﬁgiln%‘é DHAMMANAGI VISION

8 | mmA2423maNG/2025 | 2012-13 | (Al nglﬁ;N"RD”AM MANAGI VISION

9 | ITA 2424/BANG/2025 | 2015-16 F%%SEEITI%‘I\’I PHAMMANAGI VISION

10 | ITA 2425/BANG/2025 | 2016-17 F%‘Ejﬁgfn%‘é DHAMMANAGI VISION
11 | ITA 3063/BANG/2025 | 2017-18 L[Iﬁl%mms CO-OPERATIVE SOCIETY
12 | ITA 3064/BANG/2025 | 2017-18 | [A] C.SUIITH KUMAR

13 | ITA 3065/BANG/2025 | 2016-17 | [A] POKAR RAM

14 | ITA 3066/BANG/2025 | 2020-21 | [A] PRAVALIKA NAREDDY (EF)

15 | TTA 3069/BANG/2025 | 2018-19 | [A] SHAILENDRA BABU SHRUTHI (EF)
16 | ITA 3072/BANG/2025 | 2019-20 | [A] SURESH NADAKATTI (EF)

17 | ITA 3075/BANG/2025 | 2010-11 | [A] SHRAVANEE CONSTRUCTIONS & PROJECTS
18 | ITA 3077/BANG/2025 | 2018-19 | [A] PRABHAKAR ASSOCIATES PVT. L1D,
19 [ ITA 3078/BANG/2025 | 201617 | [A] SURESH BHATIA (HUF)

20 | ITA 3079/BANG/2025 | 2026-27 | [A] THE SOCIETY OF NEUROSONOLOGY

Contd.........cmvcinieinenne2




CAUSE LIST OF B BENCH FOR 27-APRIL-2026 (MONDAY)

PAGE - 2
21 | ITA 3080/BANG/2025 | 2026-27 [A] THE SOCIETY OF NEUROSONOLOGY
22 | ITA 3081/BANG/2025 | 2015-16 [A] RAMESH BHAUWALA
23 | ITA 3097/BANG/2025 | 2016-17 [A] RAMESH BHAUWALA
24 | ITA 3098/BANG/2025 | 2017-18 [A] RAMESH BHAUWALA
25 | ITA 3082/BANG/2025 | 2015-16 [A] PRAKASH BHAUWALA & CO.
26 | ITA 3083/BANG/2025 | 2016-17 [A] PRAKASH BHAUWALA & CO.
27 | ITA 3084/BANG/2025 | 2017-18 [A] PRAKASH BHAUWALA & CO.
28 | ITA 3090/BANG/2025 | 2023-24 [A] K RAMESH REDDY (HUF)
29 | ITA 3091/BANG/2025 | 2017-18 [A] RAMESH JAIN
30 | ITA 3093/BANG/2025 | 2021-22 [A] SRI GANESH DIAMONDS & JEWELLERY
31 | ITA 3094/BANG/2025 | 2018-19 [A] SRI GANESH DIAMONDS & JEWELLERY
32 | ITA 3095/BANG/2025 | 2017-18 [A] SRI GANESH DIAMONDS & JEWELLERY
33 | ITA 3096/BANG/2025 | 2016-17 [A] SRI GANESH DIAMONDS & JEWELLERY

FOR ANY ASSISTANCE, PLEASE CONTACT TEL No. 080 22047442

/.

Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF B BENCH FOR 28-APRIL-2026 (TUESDAY)

BEFORE HON'BLE ACCOUNTANT MEMBER SRI BALAKRISHNAN S

AND FIRST AVAILABLE HON'BLE JUDICIAL MEMBER
| IN COURT ROOM NO. 3

Sl Appeal Number A::':rt' Assessee Name Remarks
1 | ITA3102/BANG/2025 | 2018-19 | [A] UDUPT NIRMITHI KENDRA (EF)
2 | ITA3142/BANG/2025 | 2023-24 | [A] UDUPI NIRMITHI KENDRA (EF)
3 [ ITA3103/BANG/2025 | 2014-15 | [A] P VENKATACHALAPATHY HUF (£F)
4 | ITA3107/BANG/2025 | 2016-17 Sﬁgﬁgﬁmﬁ Eﬁ}iﬂgﬁggﬁ;‘;‘”"mm
5 | ITA 3108/BANG/2025 | 2016-17 g&gxmﬁmg(ﬁﬁ:g:w (EE?KARA
6 | ITA3111/BANG/2025 | 2016-17 | [A] VASAVI PATHINA SA SANGHANIYAMITA
7 | A 3112/BaNG/2025 | 2019-20 gﬁ%&?ﬁgg?ﬁ%ﬁﬂ;gmﬁ co-
8 | ITA3117/BANG/2025 [ 2010-11 | [A] MAKANAHALLT VENKATASWAMY GOPI
9 | ITA 3118/BANG/2025 | 2016-17 | [A] MAKANAHALLT VENKATASWAMY GOPT
10 | ITA3119/BANG/2025 | 2013-14 | [A] MAKANAHALLT VENKATASWAMY GOPI
11 | ITA 3120/BANG/2025 | 2012-13 | [A] MAKANAHALLT VENKATASWAMY GOPI
12 | ITA 3121/BANG/2025 | 2104-15 | [A] MAKANAHALLI VENKATASWAMY GOPI
13 | TTA 3140/BANG/2025 | 2018-19 | [A] SOMAYYA GANACHARI (EF)
14 | ITA 3141/BANG/2025 | 2016-17 | [A] MANO) KUMAR (EF)
15 | ITA 3143/BANG/2025 | 2017-18 | [A] URBAN ZING REFRESHMENTS PVT. LTD
16 | ITA3145/BANG/2025 | 2022-23 | [A] PACK TEC INDUSTRIES
17 | ITA 3153/BANG/2025 | 2015-16 | [A] ZEENATH TRANSPORT COMPANY
18 | ITA 3154/BANG/2025 | 2016-17 | [A] ZEENATH TRANSPORT COMPANY
19 | ITA 3155/BANG/2025 | 2017-18 | [A] ZEENATH TRANSPORT COMPANY

contdlll..ll.lllll.l'lllll.lz
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28-APRIL-2026 (TUESDAY )

20 | ITA 3156/BANG/2025 2018-19 | [A] ZEENATH TRANSPORT COMPANY

21 | ITA 3157/BANG/2025 2019-20 [A] ZEENATH TRANSPORT COMPANY

22 | ITA 3158/BANG/2025 | 2020-21 [A] ZEENATH TRANSPORT COMPANY

23 | ITA 3159/BANG/2025 | 2023-24 [A] ZEENATH TRANSPORT COMPANY

24 | ITA 3160/BANG/2025 | 2007-08 [\E:%DI\:JAI(?SAMPALH PAPANI BHUJAGENDRA
25 | ITA 259/BANG/2026 | 2013-14 [A] UMAPATHY SRINIVASAS GOWDA

26 | ITA 260/BANG/2026 2014-15 | [A] UMAPATHY SRINIVASA GOWDA

27 | ITA 261/BANG/2026 | 2015-16 [A] UMAPATHY SRINIVASA GOWDA

28 | ITA 262/BANG/2026 | 2016-17 [A] UMAPATHY SRINIVASA GOWDA

FOR ANY ASSISTANCE, PLEASE CONTACT TEL No. 080 22047442

Assistant Registrar

@1 7-Apr-26
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF B BENCH FOR 29-APRIL-2026 (WEDNESDAY)
BEFORE HON'BLE ACCOUNTANT MEMBER SRI BALAKRISHNAN S

AND FIRST AVAILABLE HON'BLE JUDICIAL MEMBER
IN COURT ROOM NO. 3

Srl Appeal Number Ai:':: " Assessee Name Remarks
1 | ITA2142/BANG/2025 | 2015-16 | [A] NAG PROJECTS PRIVATE LIMITED
2 | A 2280/BANG/2025 [ 2018-19 8{%23'%’:%&% OF MEDICAL SCIENCE
3 | ITA 2307/BANG/2025 | 2019-20 8[%2;“&3@%;% OF MEDICAL SCIENCE
4 | ITA 2318/BANG/2025 | 2020-21 8{'2;&'%‘:‘%;’% OF MEDICAL SCIENCE
5 | ITA2319/BANG/2025 | 2021-22 SE[)R]EEEIABF‘(I(\:I:SC[I;I\\'ITSE;?;F% OF MEDICAL SCIENCE
6 | ITA2339/BANG/2025 | 2023-24 SE%]EgREﬂ;\Igﬁém’f) OF MEDICAL SCIENCE
7 | ITa 2538/BANG/2025 | 2017-18 P[ﬁgsﬁ:‘ﬁ%” NAGABHUSHANAM SURYA
8 | ITA1/BANG/2026 | 2013-14 | [A] MUNIYAL UDAYA SHETTY
9 | ITA2/BANG/2026 | 2014-15 | [A] MUNIYAL UDAYA SHETTY
10 | ITA3/BANG/2026 | 2015-16 { [A] MUNIYAL UDAYA SHETTY
11 | TTA4/BANG/2026 | 2016-17 | [A] MUNIYAL UDAYA SHETTY
12 | ITAS5/BANG/2026 | 2017-18 { [A] MUNIYAL UDAYA SHETTY
13 | ITA6/BANG/2026 | 2018-19 | [A] MUNIYAL UDAYA SHETTY
4 | mmommenos | a0z [0 gITO(I-:E?:I)VIMADIA EDUCATION CHARTIABLE
15 | ITA 10/BANG/2026 | 2018-19 | [A] MANIPAL TECHNOLOGIES LIMITED (EF)
16 | ITA11/BANG/2026 | 2018-19 [ [A] THE CARDAMOM AUCTION CENTRE (EF)
17 | ITA 15/BANG/2026 | 2016-17 | [A] TEKNIC ELECTROMECONICS PRIVATE
18 | ITA17/8ANG/2026 | 2016-17 | [A] ::ERT::NMGI?N':EX;? AL
B e e
20 | ITA19/BANG/2026 | 2017-18 | [A] PATHAPATI GIRIRAIL

Contd...cccieemrnrnrnencnas?




CAUSE LIST OF B BENCH FOR 29-APRIL-2026 (WEDNESDAY)

PAGE - 2
21 ITA 20/BANG/2026 | 2017-18 [A] SERMADEVI YEGNASWAMY RAMAKRISHNAN
2 ITA 21/BANG/2026 2017-18 LE»::‘II‘_\II-IE\:;EK OUTSOURCING SERVICES PRIVATE
23 ITA 29/BANG/2026 | 2015-16 | [A] USK CRUSHERS
24 ITA 30/BANG/2026 2016-17 | [A] USK CRUSHERS
25 ITA 31/BANG/2026 | 2017-18 | [A] USK CRUSHERS
26 ITA 32/BANG/2026 | 2018-19 | [A] USK CRUSHERS
27 ITA 33/BANG/2026 | 2019-20 | [A] USK CRUSHERS
28 | ITA 951/BANG/2026 | 2015-16 [A] YELLA VINOD KUMAR

FOR ANY ASSISTANCE, PLEASE CONTACT TEL No. 080 22047442

9

Assistant Registrar

@ " 17-Apr-26
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE _

CAUSE LIST OF B BENCH FOR 30-APRIL-2026 (THURSDAY)
BEFORE HON'BLE ACCOUNTANT MEMBER SRI BALAKRISHNAN S

AND FIRST AVAILABLE HON'BLE JUDICIAL MEMBER
IN COURT ROOM NO. 3

Assmt.

Assessee Name Remarks
Year

Srl Appeal Nuhber

1 | ITA 2328/BANG/2025 | 2017-18 | [A] THAVAREKERE RAMAIAH KAVITHA

2 | ITA2356/BANG/2025 | 2020-21 |0 KL GNANA SOWRABHA EDUCATIONAL

3 | 1Ta 2357/BANG/2025 | 2021-22 s{ggﬂS%GNANA SOWRABHA EDUCATIONAL

) [A] SHRI NEELAKANTESHWAR COOPERATIVE
4 | ITA 2361/BANG/2025 | 2018-19 CREDIT SOCIETY LIMITED (EF)

5 | ITA 2362/BANG/2025 | 2014-15 | [A] M/S PATEL TRADING COMPANY (EF)

"< | [D] PRATHAMIK KRISHI PATTIN SHAKARA
6 | TTA38/BANG/2026 | 2018-19 N GHA NIYAMIT AHIRASANGA (EF)

7 ITA 40/BANG/2026 | 2016-17 | [A] NAGALINGA REDDY ANIL (EF)

[A] SMT. VENKATALAKSHMAMMA
8 ITA 41/BANG/2026 | 2025-26 |VENKATACHALA VIDHYA BHARATHI EDUCATION
TRUST (EF}

9 ITA 45/BANG/2026 | 2018-19 | [A] MALLAPPA YAMANAPPA KATTI

[A] RYATAR SAHAKARI SAKKARE KARKHANE

10 ITA 46/BANG/2026 2005-06 NIYAMIT

[A] RYATAR SAHAKARI SAKKARE KARKHANE

11 | TTA47/BANG/2026 | 200607 (oo

12 | ITA48/BANG/2026 | 2008-09 | [A] RYATAR SAHAKARI SAKKARE KARKHANE
NIYAMIT

14 | TTAS0/BANG/2026 | 2010-11 | [Nl AVATAR SAHAKARI SAKKARE KARKHANE

15 | ITAS51/BANG/2026 | 2011-12 I&?‘EAFHQTAR SAHAKARI SAKKARE KARKHANE

16 | ITAS52/BANG/2026 | 2013-14 | [A] RYATAR SAHAKART SAKKARE KARKHANE

17 | A S53/BANG/2026 | 2014-15 IE?JAI:derTAR SAHAKARI SAKKARE KARKHANE

18 | ITAS54/BANG/2026 | 2017-18 | [A] RYATAR SAHAKKART SAKKARE KARKFANE

NIYAMIT
19 | ITAS5/BANG/2026 | 2018-19 I\E%]AI:‘Y;\FTAR SAHAKARI SAKKARE KARKHANE
20 | ITAS6/BANG/2026 | 2018-19 rE?Y]Al:IprTAR SAHAKARI SAKKARE KARKHANE

contdlllllllllllllllllllllllz
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CAUSE LIST OF B BENCH FOR 30-APRIL-2026 (THURSDAY)

PAGE - 2
21| A sT/eaNG/20z6 | 2025 24 | (U RVATAR SATAKARI SARKARE KARKRANE
22 ITA 58/BANG/2026 2015-16 | [A] REKHA P BATAKURKI (EF)
23 | ITA65/BANG/2026 | 2018-19 | [A] RAVINDRANATH CHARAMARAY BALI
24 | ITA66/BANG/2026 | 2019-20 | [A] RAVINDRANATH CHARAMARAY BALI
25 | ITA 416/BANG/2026 | 2020-21 | [A] PRABHAKARAN MALLI CHANDRASEKARAN
26 | TTA417/BANG/2026 | 2020-21 | [A) PRAKASHIIAGAR CREDIT CO-OPERATIVE
27 | ITA471/BANG/2026 | 2018-19 ngg%%ﬂ*#‘égm CREDIT CO-OPERATIVE

FOR AN YASSZISTANCE, PLEASE CONTACT TEL No. 080 22047442

Assistant R

e
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF C BENCH FOR 27-APRIL-2026 (MONDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 2

Srl | Appeal Number [Assmt. Year Assessee Name Remarks
1 | BMA4/BANG/2024 | AV 29237 | (A] RAMKRISHNA BHALCHANDRA BHAGWAT (E-FILING)
2 | CO2/BANG/2026 | 2014-15 |[A]UNISYS INDIA PVT LTD
3 | CO29/BANG/2025 | 2014-15 |[A] UNISYS INDIA PVT LTD
4 ITLTPN AY 2020-21 | [A] INDO NISSIN FOODS PRIVATE LIMITED (ROCA)
1806/BANG/2024
5 IT(TP)A 2020-21 | [A] M/S. MICROSOFT INDIA (R&D) PRIVATE LIMITED(ERSTWHILE KNOWN
1811/BANG/2024 AS NUANCE INDIA PRIVATE LIMITED)
IT(TP)A
6 | 2073/BANG 025 | 201415 | [D]UNISYS INDIAPVT LTD (EF)
IT(TP)A
T | om 2015 | [D] UNISYS INDIA PVT LTD (EF)
T(TPA )
8 | sseamncyooze | 202122 | AT KENNAMETAL INDIA LIMITED
9 LT 2022-23 | [A] ACQUIA INDIA PRIVATE LIMITED
783/BANG/2026
TT(TP)A ;
10 | Sgumancaozs | 202223 | [A] MASTECINDIALLP
11 TR 2022-23 | [A] ARM EMBEDDED TECHNOLOGIES PRIVATE LIMITED
785/BANG/2026
12 P 2022-23 | [A] TERRAPAY SOLUTIONS INDIA PRIVATE LIMITED
786/BANG/2026
IT(TP)A )
13 | a7/eanciozs | 202223 | [A] QUESS CORP LIMITED
IT(TP)A
14 | eapaneraozs | 202223 |[A] GRAB GRECO LLP
15 . b 2022-23 | [A] KASEYA SOFTWARE INDIA PRIVATE LIMITED
789/BANG/2026
TT(TP)A 1
16 | soo/mAncr2026 | AY 2022:23 | [A] ASPECT TECHNOLOGY CENTER INDIA PRIVATE LIMITED
TT(TP)A -
17 | you/sncro0zs | 202223 |[A] SANGO INDIA AUTOMOTIVE PARTS PRIVATE LIMITED
TT(TP)A ]
18 | ga/mnnciozs | 202223 | Al ARMOR INDIA CODING AND IMAGING SUPPLIES PRIVATE LIMITED
TT(TP)A )
19| griaNimozs | 202223 | [A]PRUDENTIAL TECHNOLOGY AND SERVICES INDIA PRIVATE LIMITED
IT(TP)A ]
20 | giamanerozs | 202223 |[A) OTIS GLOBAL SERVICES CENTRE PRIVATE LIMITED
TT(TP)A )
21| grsmanersozs | 202223 |[A] PACT CLOSURES SYSTEMS (INDIA) PRIVATE LIMITED
TT(TP)A [
2| grcnnersozs | 202223 | A] ENCORA INNOVATION LABS INDIA PRIVATE LIMITED
23 ST 2022-23 | [A] ENERPARC ENERGY PRIVATE LIMITED
837/BANG/2026
24 | ITA 182/BANG/2025 | 2015-16 | [A] UNISYS INDIA PVT LTD (EF)
25 | ITA 240/BANG/2021 | 2016-17 | [A] ALSTOM TRANSPORT INDIA LIMITED
gslstant Registrar|
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF C BENCH FOR 28-APRIL-2026 (TUESDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 2

Srl | Appeal Number A::?:‘ Assessee Name Remarks
1 STCTRI 2021-22 | [A] POSIFLEX TECHNOLOGY (INDIA) PRIVATE LIMITED
2222/BANG/2024
IT(TP)A )
2 | gag/manci2026 | 202223 |[A] RIBBON COMMUNICATION PRIVATE LIMITED
5 IT(TP)A 202223 | [A] INFINITT RESEARCH MARKETING SOLUTIONS INDIA PRIVATE
839/BANG/2026 LIMITED
. IT(TP)A 2022.23 | [A] HARMAN CONNECTED SERVICES CORPORATION INDIA PRIVATE
840/BANG/2026 LIMITED
IT(TP)A )
5 | gai/BANG/2026 | 202223 |[A] UET ELECTRONICS PRIVATE LIMITED
IT(TP)A y
6 | gazBANG/2026 | 202223 | [A] YARA DIGITAL FARMING INDIA PRIVATE LIMITED
IT(TP)A )
7 | ga3/BANG/2026 | 202223 | [A] SABRE TRAVEL TECHNOLOGIES PRIVATE LIMITED
TT(TP)A ]
8 | saq/BANG/2026 | 202223 |[A] ADTRAN NETWORKS IT SOLUTIONS INDIA PRIVATE LIMITED
T(TP)A )
9 | sas/Banc/2026 | 202223 |[A] MARA STUDIOS PRIVATE LIMITED
T(TP)A ]
10 | gae/BANG/2026 | 292223 | [A] CLINCHOICE PRIVATE LIMITED
IT(TP)A )
11| ga7/BANG/2026 | 202223 | [A] DELIVERHEALTH SOLUTIONS INDIA PRIVATE LIMITED
IT(TP)A ]
12 | ga/BaNG/2026 | 202223 | [A] SUN PHOTO VOLTAIC ENERGY INDIA PRIVATE LIMITED
13 IT(TP)A 2022-23 | [A] AMELIA GLOBAL SERVICES PRIVATE LIMITED
849/BANG/2026
IT(TP)A
14| oso/BanG/2026 | 202223 | [A] LKQ INDIA PRIVATE LIMITED
15 T TPIA 2022-23 | [A] GALACTUS FUNWARE TECHNOLOGY P
851/BANG/2026 OGY PRIVATE LIMITED
16 TICTRA 2022-23 | [A] RALPH LAUR
17 TI(TF)A 2022-23 | [A] MICROSOFT RESEARCH LAB
853/BANG/2026 NDIA PRIVATE LIMITED
IT(TP)A
18 | gs4/BANG/2026 | 2022-23 | [A] AUTODESK INDIA PRIVATE LIMITED
' IT(TP)A 2012-13 | [A] INGERSOLL-RAND TECHNOLOGIES AND SERVICES PRIVATE
855/BANG/2026 LIMITED |
20 el 2022-23 | [A] MSG GLOBAL
856/BANG/2026 [A] OBAL SOLUTIONS INDIA PRIVATE LIMITED
21 SICTRA 202223 | [A] AWAVE SEMICONDUCTO

—

sistant Registrar
17-Apr-2026|
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF C BENCH FOR 29-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 2

Srl | Appeal Number A:,:':: Assessee Name Remarks
1 | CO 3/BANG/2026 | 2013-14 |[A] UNISYS INDIA PVT LTD
IT(IMA ]
2 | 346/BANG 2025 | 201516 | [A] NIRANJAN THIMMAREDDY PRABHU
3 ITITA 2018-19 | [A] NIRANJAN THIMMAREDDY PRABHU
347/BANG/2025
4 ITUITA 2015-16 | [A] SHREESH KRISHNAMURTHY KATTEPUR
527/BANG/2025
IT(IMA n
5 | sag/manC/o02s | 201516 | [A] LAKSHMI KATTEPUR
IT(TP)A ]
6 | 2874/pANc 2025 | 201314 | [D] UNISYS INDIA PVT LTD (EF)
IT(TP)A ]
7 | ss/eancr026 | 202223 | [A] CSG SYSTEMS INTERNATIONAL (INDIA) PRIVATE LIMITED
IT(TP)A ;
8 | gso/ancro026 | 202223 | [A] TOYOTA KIRLOSKAR AUTO PARTS PRIVATE LIMITED
9 IT(TP)A 2022-23 | [A] MACH AERO COMPONENTS PRIVATE LIMITED
860/BANG/2026
IT(TP)A "
10 | gt mAnro026 | 202223 | [A] AQUA SECURTTY SOFTWARE INDIA PRIVATE LIMITED
IT(TP)A
11 886/BANG/2026 2022-23 |[A] SECURONIX INDIA PRIVATE LIMITED
12 IT(TP)A 2022-23 |[A] LM WIND POWER BLADES (INDIA) PRIVATE LIMITED
887/BANG/2026
13 HUFR 2022-23 |[A] EDGIO SOLUTIONS INDIA PRIVATE LIMITED
896/BANG/2026
14 IT(TP)A 2022-23 [A] MOTOROLA SOLUTIONS KODIAK NETWORKS INDIA PRIVATE
897/BANG/2026 LIMITED
A
15| cas/BANG/2026 | 202223 |[A] SYMPHONY CONCERTO INDIA PRIVATE LIMITED
A
16 | 20/5aNG/2026 | 202324 |[A] QUIKTECH INTERNATIONAL AB
o ITA 2022.23 | [A] OPLUS INDIA RESEARCH AND DEVELOPMENT PRIVATE
780/BANG/2026 LIMITED
A
18 | g33mANG/2026 | 202223 |[A] MARLABS INNOVATIONS PRIVATE LIMITED
@sistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF C BENCH FOR 30-APRIL-2026 (THURSDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 2

Srl | Appeal Number A$Z':: Assessee Name Remarks
1 |co 21/8anG/2025| 2013-14 L[[ﬂ r?_ggTINENTAL AUTOMOTIVE COMPONENTS (INDIA) PRIVATE
2 Lighes 2021-22 |[A] HP INDIA SALES PRIVATE LIMITED (RECALLED)

2378/BANG/2024
IT(TP)A )
3 | 2906/BANG/2025 | 2022-23 | [A] HEVO TECHNOLOGIES INDIA PRIVATE LIMITED (EF+PF)
IT(TP)A )
4 | 2965/BANG/2025 | 2012-13 | [D] INFORMATICA BUSINESS SOLUTIONS PVT LTD (EF)
IT(TP)A ]
5 | 3026/BANG/2025 | 2022-23 | [A] EUROFINS ANALYTICAL SERVICES INDIA PRIVATE LIMITED
6 ITA 5013-14 | [P] CONTINENTAL AUTOMOTIVE COMPONENTS (INDIA)
1318/BANG/2025 PRIVATE LIMITED
ITA
7 | 1879/BANG 12025 | 2020-21 | [A] NIKE SOURCING INDIA PRIVATE LIMITED (EF)
ITA
8 | 2056/BANG/2025 | 2016-17 | [A] SANTOSH KUMAR VITHAL AKKA
9 ITA 5020-21 |[A] ALSTOM TRANSPORT INDIA LIMITED( MATTER OF
2114/BANG/2025 ERSTWHILE ALSTOM RAIL TRANSPORTATION INDIA PVT. LTD.
ITA

10| 5150/BANG /2025 | 2020-21 | [A] WIPRO LIMITED
11 |ITA 23/BANG/2026( 2022-23 |[[A] QUOTIENT TECHNOLOGY INDIA PRIVATE LIMITED
1 ITA 2021-22 |[A] FRAUSCHER SENSOR TECHNOLOGY INDIA PRIVATE LIMITED

2549/BANG/2024 (EF)
ITA
13 2937/BANG/2025 | 202122 | [A] UNITED BREWERIES LIMITED (EF)
ITA A] ALSTOM TRANSPORT INDIA

14 2021-22 |l LIMITED(ERSTWHILE ALSTOM

2967/B?FI1G/2025 RAIL TRANSPORTATION INDIA PRIVATE INDIA - NOW MERGED)

151 2988/BANG /2025 | 2022-23 | [A] QUICKEN SOFTWARE DEVELOPMENT PRIVATE LIMITED

ITA
161 3039/8ANG /2025 | 2023-24 |[A] HERBALIFE INTERNATIONAL DISTRIBUTION INC (EF+PF)
ITA A] FINASTRA S

17 i [A] OFTWARE SOLUTIONS (INDIA) P

3047/BANG/2025 | 292021 | tMrrep (INDIA) PRIVATE

18 |ITA 87/BANG/2026| 2022-2023 | [A] NUTANIX TECHNOLOGIES INDIA PRIVATE LIMITED (EF)

19 |ITA 92/BANG/2026( 2017-18 |[A] ETISALAT SOFTWARE SOLUTIONS P. LTD.

U

@istant Registrar
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF SMC BENCH FOR 27-APRIL-2026 (MONDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 2

Srl | Appeal Number A:Z':rt' Assessee Name Remarks
L] 1som L] 12026 | 201920 | [A] SHRI GURUDEVA SEVA SAMSTHE
2 | i E{Ig 12026 | 202021 | [A] MARADI JAGADEESHA
3 | S\l”c‘; 12006 | 2017-18 | [A] SASALAKUNTE KASIMSAB ALIPEER
o ] 12026 | 20162017 | [A] GAYATRI CR COOP SOCIETY LTD
g P m‘; 12026 | 2021-22 | [A] MALLESHAPPA RUDRESHI
jmr il 026 | 201415 | [A] SMT TARAMATI SHANTRAJ POL
J ,il.’?; 12026 | 2018-19 | [A] NITK EMPLOYEES CO OP CREDIT SOCIETY LIMITED
i o 12026 | 202021 | [A] NITK EMPLOYEES CO OP CREDIT SOCIETY LIMITED
. ITA 202021 | [A] R D SONI VIVIDODESHA SOUHARDA SAHAKART SANGHA
212/BANG/2026 NIYAMITHA (EF)
0 ITA 2023-24 | [A] SRTANJANEYA SWAMY MATTU SOMESHWARA SWAMY
607/BANG/2026 DEVALAYA SAMITHI
14 | o b 12026 | 2020-21 | [A] ADDAGADDE NAGARAJ RAMESH
12 | o gﬁ; 12026 | 2017-18 | [A] KOLARA MAHAMMED AZEEM USHAN
= - m‘; 12026 | 201920 | [A] SURENDRA KUMAR
04| e ﬂl’z 12026 | 201516 | [A] ASHA ANAND
58] oo /B;m; 12026 | 2013-14 | [A] SANJAY KUMAR SINHA (HUF)
5 — 12026 | 2020-21 | [A] NARASIMHA BHAT NANDAVARA
17 ey /B/frrf(\s 12026 | 2017-18 | [A] MAHABUBSAHEB HUSENSAB RONAD
- p— i 12026 |2017-2018 | [A] GREEN INFRASTRUCTURE PROJECTS PRIVATE LIMITED
L . im; 12026 | 2020-21 | [A] DHANESWARI DEVI POTSANGBAM
P~
Assistant Registrar
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..,i‘-"*



INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF SMC BENCH FOR 28-APRIL-2026 (TUESDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 2

Srl | Appeal Number Ai:':: Assessee Name Remarks
1| 177y /BEI\TG 12025 | 201516 | [A] NARAYANA MURTHY SRINIVASA (EF)
2 | vy /Bm; 12025 | 201617 | [A] NARAYANA MURTHY SRINIVASA (F)
# | o ;E‘s 12026 | 2017-18 | [A] BHERUMAL SHANKARLAL JAIN (EF)
4 | i i 12026 | 2017-2018 | [A] ASHOK KUMAR
5 | 35 /B;m‘; 2026 | 202223 | [A] ANNA ISSAC
J by 12026 | 2017-2018 | [A] HIMANSHU JAIN
7 | ag /B;m; 12026 | 201718 | [A] KRISHNARAJAPETE SHIVANANJEGOWDA RAMEGOWDA
8 | 2s3/mang/2026 | 2020-21 | [A] SRIKANTH BOLLAPALLY
" ITA 70152020 | [A] PRIMARY AGRICULTURE CREDIT CO-OPERATIVE SOCIETY
255/BANG/2026 ALDUR
1 bee] 12026 | 202425 |[A] SRUANJANEYA SAMUDAYA BHAVAN TRUST
1| e /B;I\m; 12026 | 201617 | [A] EAST WEST HANDLING AND DISTRIBUTION PRIVATE LIMITED
8] copm st 12026 | 2017-2018 | [A] ASHOK KUMAR
5] coe ;}5“’(‘3 12026 | 2017-2018 | [A] HIMANSHU JAIN
4] i o 12026 | 2017-18 | [A] SRUIANA PADMA
15| e /B;ms 12026 | 201617 | [A] SANJANA N MALPE
6] e il 12026 | 202021 | [A] RAJKUMAR CHANBASAPPA KHANDRE
17 | e /B:L’e 12026 | 201516 | [A] SRI ALLAMPRABHU CREDIT COOPERATIVE SOCIETY
18 | 60/ il 12026 | 2022:23 | [A] SUMAN SHARMA
L [ gﬁ; 12026 | 202021 | [A] M/S ROYAL CART
] [ :L‘(‘; 2026 | 201415 | [A] MR UDWAL

¢o-
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF SMC BENCH FOR 29-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER
AND HON'BLE SOUNDARARAJAN K., JUDICIAL MEMBER

IN COURT ROOM 2

Sri

Assmt.

Appeal Number Year

Assessee Name

Remarks

ITA 1758/BANG/2025| 2019-2020 |[A] GOVIND GENERALS AND MEDICALS

ITA 2302/BANG/2025| 2020-21 | [A] ANAND KAKARLA

ITA 2341/BANG/2025| 2016-17 | [A] SILKTEX LIMITED

4 | ITA 267/BANG/2026 | 2017-18 | [A] BANGALORE LAKSHMIKANTH VENKATESH MURTHY

5 |ITA 279/BANG/2026 | 2017-18 |[A] DODDABALLAPURA LIONS CHARITIES TRUST

6 | ITA 280/BANG/2026 | 2021-2022 |[A] YOHANN KEKOO SETHNA

7 |ITA 2862/BANG/2025| 2020-21 |[A] RAGHU SOORANAHALLY ANNAIAH

8 |ITA 2884/BANG/2025| 2016-17 ,\[If‘\}ASILII'iIf]{_EEEJRILG;\DGURU MOUNESHWAR PATTIN SAHAKARI SANGH
9 |ITA 2928/BANG/2025| 2018-19 |[A] MAHAMMADA SADIK ULLA (EF)

10 | ITA 293/BANG/2026 | 2018 - 19 |[A] SOMA SHETTY MADHAVAGUPTH SATYANARAYANA GUPTHA

11 |ITA 3041/BANG/2025( 2017-18 |[A] MANYATHA GOLD

12 |ITA 3071/BANG/2025| 2017-18 |[A] ADITYA MALLADI (EF)

13 | ITA 309/BANG/2026 | 2020-21 |[A] SOHANLAL

14 |ITA 3163/BANG/2025( 2016-17 |[A] MOHAMMED ANSER (EF)

15 | ITA 326/BANG/2026 | 2018-2019 S[;\!s}:_[l iﬁr&};ﬁﬁg}iﬁ:\#m SHREE PARSHWANATH ALPASANKYATAR PATTIN
16 | ITA 335/BANG/2026 | 2020-2021 |[A] PRATHAMIKA KRUSHI PATTIN SAHAKARI SANGH NIYAMIT

17 | ITA 353/BANG/2026 | 2020-21 |[A] BASTIMAL PARMAR DINESH KUMAR

18 | ITA 743/BANG/2023 | 2012-13 | [A] M/S. DEEPA CREDIT CO-OPERATIVE SOCIETY LTD (SMC)

19 | ITA 810/BANG/2026 | 2017-18 |[A] VIRALAM SUBRAMANYASETTY SHIVAKUMAR

20 | ITA 811/BANG/2026 | 2021-22 | [A] RAVICHANDRA

21 | ITA 812/BANG/2026 | 2020-21 |[A] RAVICHANDRA

22 | ITA 888/BANG/2026 | 2013-2014 | [A] MYSORE UNIVERSITY EMPLOYEES CO-OPERATIVE SOCIETY LTD
23 | ITA B89/BANG/2026 | 2020-21 |[A] AJANTHA THEATRE

24 | ITA 890/BANG/2026 | 2019-20 SISELF;\F‘{)I{T:;I\RY AGRICULTURAL CREDIT CO-OPERATIVE SOCIETY LTD,
25 | ITA 891/BANG/2026 | 2016-17 | [A] NARAYANAPPA DEVARAIU

26 | ITA 892/BANG/2026 | 2017-18 | [A] NARAYANAPPA DEVARAIU

ffﬁfm;
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF SMC BENCH FOR 30-APRIL-2026 (THURSDAY)

BEFORE HON'BLE WASEEM AHMED, ACCOUNTANT MEMBER

AND HON'BLE SOUNDARARAIJAN K., JUDICIAL MEMBER

IN COURT ROOM 2

Srl | Appeal Number A$::,t' Assessee Name Remarks
- - /Bme 12025 | 2012-13 | [A] SURESH BHAJANDAS BAJAJ (EF)

2 | 366/mAnc 12026 | 2018-19 | [A] AROGYA SWAMY KUMAR

3 | aoum b 12026 | 2020-21 | [A] VSS BANK MAKKANDUR

Jr. b 12026 | 2019-20 | [A] KANTHI AGENCY NETWORKS

5 | ssm b 12026 | 2017-18 | [A] HASSAN CO OPERATIVE SOCIETY LIMITED

B | /ngzg 12026 | 2017 - 18 | [A] SANGAYYA SHIVALINGAYYA SARAGANACHART

7| 15 gﬁ‘s 12026 | 2017-18 | [A] YEDDULA VENKATA NARAYANA REDDY

J - b 12026 | 2017-18 | [A] CHENARAM CHOUDHARY

J - 12026 | 2017-18 | [A] SAKREPATNA BORE GOWDA RAMALINGU

L] [~ b 12026 | 201819 | [A] SREENIVAS NARAYAN

L - e 12026 | 2020-21 | [A] MAKABA KARIYAPPA VENKATESH

2| g i 12026 | 2017-2018 | [A] SHRI BASAVESHWAR PATTIN SAHAKARI SANGH NIYAMIT
13| oy /B:;'é 12026 | 2018-19 | [A] LALITHA JAIN

| o id 12026 | 202021 |[A] SOVALARAM

15 929/BAI::|AG/2026 2023-24 |[A] BANTWAL MADHAVA BALIGA

16 | 430 /B)_,\rm; 2026 | 2017-18 | [A] RATHNAMMA

17 sra gf(‘; 12026 | 201718 | [A]C'SV RENRAJ (HUF)

. B /ngﬁc\s 12026 | 2012-13 | [A] SHRI CHALASANI BABU RAJENDRA PRASAD

-
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INCOME TAX APPELLATE TRIBUNAL, BANGALORE

CAUSE LIST OF
PART HEARD MATTERS,

FOR 28-APRIL-2026 (TUESDAY)

BEFORE SHRI WASEEM AHMED, ACCOUNTANT MEMBER
AND SHRI SOUNDARARAJAN K., JUDICIAL MEMBER

PART HEARD MATTERS — COURT ROOM 2
Srl| Appeal Number A$:':: Assessee Bench{Remarks
1 |ITA|2799|BANG|2025(2013-14 [A] SARVANA PRASAD B
2 |ITA|2800(BANG|2025| 2014-15 [A] SARVANA PRASAD B
3 |[ITA{2801|BANG|2025|2015-16 [A] SARVANA PRASAD B
4 |ITA|2802|BANG|2025|2016-17 [A] SARVANA PRASAD B
5 |ITA{2803|BANG|2025(2017-18 [A] SARVANA PRASAD B
6 |ITA|2804|BANG|2025{ 2018-19 [A] SARVANA PRASAD B
ke
ASSISTANT Rigﬁ,I_S:T RAR
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